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3T¢er / ORDER

PER SUSHMA CHOWLA, JM:

The appeal filed by Revenue is against order of CIT(A)-13, Pune, dated
28.07.2015 relating to assessment year 2007-08 against deletion of penalty

levied under section 271C of the Income-tax Act, 1961 (in short ‘the Act’).

2. The present appeal is against levy of penalty under section 271C of the
Act. The said penalty is leviable in case of default under section 201(1A) of the

Act.
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3. The learned Authorized Representative for the assessee at the outset
pointed out that the order passed under section 201(1) & 201(1A) of the Act
has been held to be barred by limitation and as such, there is no demand
outstanding under section 201(1) & 201(1A) of the Act. In such scenario,
where the basis for levy of penalty under section 271C of the Act has been held
to be nil, then there is no merit in the levy of aforesaid penalty. Accordingly, we

hold so.

4. In the result, the appeal of Revenue is dismissed.

Order pronounced on this 17" day of July, 2019.

Sdl- Sdl-

(ANIL CHATURVEDI) (SUSHMA CHOWLA)
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GCVSR

areer 1 yfafaf™ aifRa/Copy of the Order is forwarded to :
1 3rdremedf / The Appellant;

2. w9cadf / The Respondent;

3. 3@ ImgFa@EThe) / The CIT(A)-13, Pune;

4

5

The CIT(IT/TP), Pune;

fasmfr gfafafe, smaes el sifeRor, gor ol / DR
‘B’, ITAT, Pune;

6. g wgar / Guard file.

HTALTAR/ BY ORDER,

Fcarad 9fd //True Copy//

aisa st Ifla / Sr. Private Secretary
3 JdTel 3if8eRRoT ot / ITAT, Pune



